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e 1L Oxder dated 02403406 5 5
i OB I M%~ A memo dtd.27.02.,06 has been filed on behalf of j
the Applicani seeking permission to withdraw this .
Z}. Uﬁﬂi\\ case, A copy of the said memo has alreadyv een 53%
6\\06 =5 % ' . L
\4"\ Lo served on Mr.R.C .Rgth,ld.s‘canding Counsel for
the Railways, :
A o Heard. The prayer for withdrawal of this
PO IO o Kt 0.A.No+30/06 is hereby allowed, ‘ o
:‘ WMW,J»J Accordingly, this 0,.A.30/06 stands dismissed
A W MCR“?T:@ having been withdrawn. |
: | Send copies of this order to the Applicant and Q
. to the Respondents in the address given in the

: L . O.A, Free copies of this order be also given to |

\\> % Ms.A.Nayak,.ld.Counsel appearing for the Applicant

and to Mr.R.C.Rath,ld.Standing Counsel for the

e AL 3 o Railways,




